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Ministry of Chemicals and Fertilizers [Noti. No. S.O. 1253(E)]  
Ministry of Commerce and Industry [Sunset review investigation of ADD concerning imports of 

"Flexible Slabstock Polyol" Case No. AD (SSR)-01/2025]  
Ministry of Commerce and Industry [Safeguard investigation of Non alloy and alloy steel flat products 

Case No. SG-01/2024]  
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Ministry of Commerce and Industry [Directorate General of Foreign Trade Stenographer Grade II 
Recruitment Rules 2025 Noti. No. G.S.R. 177(E)]  

Ministry of Commerce and Industry [Amendment in import policy condition of Urea Exim Code 
Notifications No. 65/2024-25]  

Ministry of Commerce and Industry [Public Notice No. 50/2024-25 [Amendment to Para 10.12(D) of 
the Handbook of Procedures 2023]]  

Ministry of Consumer Affairs [Corrigendum Ref: HQ-PUB-BIS (1178)]  
Ministry of Consumer Affairs [Corrigendum Ref: HQ-PUB-BIS (1179)]  
Ministry of Environment and Forests [SOP and safeguards for extraction of borrow earth for linear 

projects Noti. No. S.O. 1223(E)]  
Ministry of Home Affairs [New Campuses of National Forensic Sciences University Noti. No. S.O. 

1240(E)]  
Ministry of Housing and Urban Poverty Alleviation [DDA Recruitment Rules, 2025 Noti. No. G.S.R. 

182(E)]  
Ministry of Housing and Urban Poverty Alleviation [Nomination of New Official Members to Rajghat 

Samadhi Committee Noti. No. S.O. 1257(E)]  
Ministry of Personnel Public Grievances and Pensions [CBI Joint Director Recruitment Rules, 2025 

Noti. No. G.S.R. 180(E)]  
Ministry of Petroleum and Natural Gas [Noti. No. G.S.R. 1288 
Ministry of Power [Appointment of Estate Officer Noti. No. S.O. 1234(E) 
Reserve Bank of India [RBI/2024-25/127] 
Securities and Exchange Board of India [SEBI/HO/CFD/DCR1/CIR/P/2025/0034] 
Securities and Exchange Board of India [SEBI/HO/CFD/PoD-1/P/CIR/2025/33] 
Securities and Exchange Board of India [SEBI/HO/OIAE/OIAE_IAD-3/P/CIR/2025/32] 
Securities and Exchange Board of India [PR No. 13/2025] 

  
Multilateral Treaties   [11] 

European Agreement concerning Programme Exchanges by means of Television Films 
European Agreement on the Protection of Television Broadcasts 
Rome Convention, 1961 
European Agreement for the Prevention of Broadcasts transmitted from Stations outside National 

Territories 
Convention for the Protection of Producers of Phonograms Against Unauthorized Duplication of their 

Phonograms 
Vienna Agreement for the Protection of Type Faces and their International Deposit 
Convention Relating to the Distribution of Programme-Carrying Signals Transmitted by Satellite 
Multilateral Convention for the Avoidance of Double Taxation of Copyright Royalties 
First Council Directive to approximate the laws of the Member States relating to trade marks 
Guidelines for Examination in the European Patent Office 
Model Bilateral Agreement for the Avoidance of Double Taxation of Copyright Royalties 
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States Act   [15] 
Madhya Pradesh Appropriation Act, 2025 
Uttar Pradesh Urban Planning and Development (Ammendment) Act, 2025 
Sanjay Gandhi Post-Graduate Institute of Medical Sciences (Amendment) Act, 2025 
Goa Appropriation Act, 2010 
Goa Appropriation (Vote on Account) Act, 2010 
Goa Administrative Tribunal (Amendment) Act, 2010 
Goa Municipalities Act, 1968 
Goa Municipalities (Amendment) Act, 2016 
Goa Municipalities (Amendment) Act, 2016 
Goa Municipalities (Amendment) Act, 2010 
Goa Municipalities (Amendment) Act, 2023 
Goa, Daman and Diu Municipalities (Sixth Amendment) Act, 1980 
Goa Municipalities (Amendment) Act, 2022 
Goa Animal Preservation Act, 1995 
Goa Animal Preservation (Amendment) Act, 2010 

  
State Rules/Regulation/Scheme   [34] 

Delhi Development Authority, Chief Security Officer, Security Officer, Assistant Security Officer, 
Head Security Guard and Security Guard, (Group ‘A’, ‘B’ and ‘C’ Posts) Recruitment Rules, 
2025 

Goa Outsourcing of Works in Panchayat Areas Scheme, 2010 
Incentives to Encourage Consumption of Local Raw Material (Amendment) Scheme, 2010 
Goa Waste (Scrap) Recycling Units Scheme, 2010 
Goa Value Added Tax Deferment-cum-Net Present Value Compulsory Payment (Second 

Amendment) Scheme, 2010 
Goa Value Added Tax Deferment-cum-Net Present Value Compulsory Payment (Third Amendment) 

Scheme, 2010 
Goa Value Added Tax Deferment-cum-Net Present Value Compulsory Payment (Fourth Amendment) 

Scheme, 2010 
Goa Panchayat Raj (Grant of Award to the best performing Village Panchayats) Scheme, 2010 
Goa Rehabilitation Scheme (Rehabilitation of four lane N.H. 17B, project affected persons), 2008(1) 
Goa State Commission for Backward Classes (Amendment) Rules, 2010 
Goa Land Revenue (Inspection, Search and Supply of Copies of Land Records) (Amendment) Rules, 

2010 
Government of Goa, the Captain of Ports Department, Group ‘C’, Non-Gazetted, Non-Ministerial 

post, Recruitment Rules, 2010 
Government of Goa, Directorate of Education, Group ‘C’, Non-Gazetted, Non-Ministerial post, 

Recruitment Rules, 2010 
Government of Goa, Electricity Department, Group ‘B’, Gazetted, Non-Ministerial post, Recruitment 

Rules, 2010 
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Government of Goa, Collectorate (North and South), Group ‘C’, Non-Ministerial, Non-Gazetted 
posts, Recruitment Rules, 2010 

Government of Goa, Daman and Diu, Office of the Commissioner, Labour and Employment, Group 
‘B’ Gazetted posts, Recruitment (Amendment) Rules, 2010 

Government of Goa, State Directorate of Craftsmen Training, Group ‘B’ Gazetted posts, Recruitment 
Rules, 2010 

Goa Governor&apos;s Secretariat (Recruitment and Conditions of Service) Rules, 2010 
Government of Goa, Directorate of Women and Child Development, Group ‘B’, Non-Ministerial, 

Gazetted post, Recruitment Rules, 2010 
Government of Goa, Goa Dental College and Hospital, Group ‘A’, Non-Ministerial, Gazetted post, 

Recruitment Rules, 2010(1) 
Government of Goa, Water Resources Department, Group ‘B’ Gazetted, Non-Ministerial posts, 

Recruitment Rules, 2010 
Government of Goa, Inspectorate of Factories and Boilers, Group ‘B’, Gazetted post, Recruitment 

Rules, 2010 
Government of Goa, Directorate of Sports and Youth Affairs, Group ‘A’, Gazetted post, Recruitment 

Rules, 2010 
Government of Goa, Institute of Psychiatry and Human Behaviour, Group ‘B’, Gazetted, Non-

Ministerial post, Recruitment Rules, 2010 
Goa Motor Transport Workers (Amendment) Rules, 2010 
Goa Contract Labour (Regulation and Abolition) (Amendment) Rules, 2010 
Goa Inter-State Migrant Workmen (Regulation of Employment and Conditions of Service) 

(Amendment) Rules, 2010 
Goa State Fire Force (Amendment) Rules, 2009 
Goa Shops and Establishments (Amendment) Rules, 2010 
Goa Dayanand Social Security Scheme (Amendment), Rules, 2010(1) 
Goa Motor Vehicles Tax (Amendment) Rules, 2010 
Goa Ports (Amendment) Rules, 2010(1) 
Goa Ports (Amendment) Rules, 2010(1) 
Goa Legislature Secretariat, Group “C” (Non-Gazetted) Recruitment Rules, 2010 

  
United Kingdom Acts   [1] 

Trade Marks Act, 1994 (GB) 
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Instagram - https://www.instagram.com/scconline_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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